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mysall, my s-pmq.s'gz ,—:nd dependants®:

Rﬂﬂlﬁ.ﬂ!imnmhiumm

vear. Q23 ,iﬁg"_
, son/daughter/wiis-of MURﬂﬂiMlﬁHﬁﬂ
years, belonging to BTHAR. VIDHAN... CABHA..

service and presently working as . \2\ARDE NEQ M e e

giva hareln below the details of the acsets (immaovable, movable, bank balance, ete.) of

(Assets in joint name indlcating the extent of joint cwanership wilf also have to be

Qiver )
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pouse
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Dcp-ﬁndanl 1
Hama

o Rbey

Deopendant-2
HName

Depenmnt—"
. Etc. Name

(iy | Cash

25 4upg

5000 RUP@

6D Auped

S50 RupeS

Depasits in
Banks, Financiai
Institutions And
Non-Banking
Financial
Companies

(i -

Bonds,

gt

Shares In
companies

SBICBv)

i/ oth

BT
25,050

Debentures and

i Other financlal
Institutions,
MSS, Postal
Savings, LIC
Policies, etc
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A

AU Pk

dinn gy

{v} | Moror Vehicies
(detalls of

make, ete.)

Jewellery (glve
details of
syeight and
value)

(vh)

{wli] | Other assets,
such as values
of claims /

[ interests
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——

Note;

Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange 1n respect of listed companies and as per books in the case of non listed
companies should be given,
* Dependant here means a person substantially dependent on the income of the

employes,
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rope‘l-es in joint own'rsm[; indicating the extent of joint ownership will
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Description Self

"Depondant-1
Mame

Spousa
Hame(S)

Bependant-2

Deperndant-3

Mame | Bte, Name

: (1)

[ Agﬂéul‘tu ral Laind

- Location{s)

- Survey number{s)

- Extent (Total
meagsurement)
-Current market value

(i}

Mon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total i
measurement) |
-Current market valug

(i)

Lang residential)

Bulldings (Commercial

Location{s)

- Survey jdoor
nurmber(s})

- Extent (Total ]
measurament)

- Current market
value

- ————— e
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Houses / Apartments,
ete,

« Location(s)

- Survey fdoor
number(s}

« Extent (Total -
measurement)

- Current market
value
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Others (such as
interest in propearty)

—

|
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| give heren below the details of my habdities ;/ overdues ta public financial
institlutions and government dues:-
[Note : Please glve separale details for each item)

B
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Dezcription

Hame & address of Bank /
Financlal Institutions(s} /

Amaunt outstanding as

OR fhaies i renesin

o

(i} Loans from Banks

Department ()

e

A{il) Loans fram financial
institutiong oo i iy
(iil) Government Dues:
{a) dues to departmeats
| dealing with government
accommaddation

—

e

(b) dues to departinents
dealing with supply of
water

(c) dues to departments
dealing with suppty of
clectricity
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(d} dues to departments % S
dealing with telephones | Sor yo . i
(e} dues to departments
dealing with government
transport (Including
alrcraft and helicopters) 2.
(Fy Other dues, If zny |

{b) (1) Income Tax including
surcharge [Also indicate ,

the assessment year upto E ’\/D P ’D 6 O 9 ?L’
which Income Tax Return ! —
filed. Glve also Permanent '
Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth e o=
Tax return filed.]
{Ili} Sales Tax [Only in
case of proprietary : 0 ~.
business] 3"
(iv) Property Tax - Vit et

! ) | Data

GPF/CPR/PRAN No. :-  [[{I]DCD o~ (FF() ‘
Gender 2~ [E (M/F) .

Date of Birth 2 0l [ o 2 L[ 9 & (4| oomme
Class/Graoup - Q (A/B/C)
Sk " [1ARDE NER

(Full Mame e.g. B.AS.-Bihar Administrative Service,
B.5,5.- Blhar Secretarlat Service @1c, )

Home District - LE‘HS CHAMPR Qﬂ’\l I

I hereby declare that the above details are true to the best of my
knowledge and belief.

Sighature QQAO\MMQDC\I\' S

Name of Employes! Rﬂ'Tﬁ NNH Lﬂ Dp\’l’

Designation:. C?{C\TOLQ‘“Q:{
pepartment:. COUE. . ’!'Qf{f-ey X;e(}f&n

Place:, pprNﬁ
pate: Q601 [L01g-

Note: Please sign each page of the declaration. Asset deciaration form
must ba in A4 size white paper with computer typad (singla side)
in prescribed format,
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